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are dying due to gastro-enteritis, etc. That is 
always being repeated. The Government said 
that they would be giving some wheat, but 
that also is not being distributed to the ration 
shops. A very serious situation is prevailing 
in Kerala. All the political parties and the 
Government itself have stated that the Central 
Government has not done justice to the 
people of Kerala and to the Government of 
Kerala. Therefore, I once again bring to the 
notice of this House and to the notice of the 
Government that urgent steps should be taken 
to send rice to Kerala. The people are once 
again engaged in this struggle. On the 7th of 
this month they conducted huge 
demonstrations. All the parties in Kerala and 
the people of Kerala have decided to conduct 
a one-day strike on the 21st instant. Almost 
all the political parties are united in this. 
People cannot be allowed to die for want of 
food. They want food and the Government 
must take serious steps to send food to 
Kerala. Otherwise, the situation will become 
very serious. I am bringing this matter to the 
notice of the Government. 

THE TELEGRAPH WIRES 
(UNLAWFULPOSSESSION) 

AMENDMENTBILL,1974 

THE MINISTER OF COMMUNI-
CATIONS (SHRI S. D. SHARMA): Sir, I 
beg to move for leave to introduce a Bill 
further to amend the Telegraph Wires 
(Unlawful Possession) Act,    1950. 

The question was proposed. 
SHRI KALYAN ROY (West Bengal) : 

Sir, the telegraphic and postal services have 
practically collapsed in Calcutta and Madras. 
And 10 lakhs of mail have got accumulated 
in Calcutta and Madras. We are not getting 
any letters or telegrams from there. They are 
refusing to accept telegrams. That is a 
deplorable condition. The Minister has to 
say something about it. 

MR. CHAIRMAN  : The question is: 
"That leave be granted to introduce a Bill 
further to amend the Telegraph Wires 
(Unlawful Possession) Act, 1950." The 
motion was adopted. SHRI S. D. SHARMA : 
Sir, I introduce the Bill. 5—645RSS/74 

SHRI KALYAN ROY : Sir, he should 
say something about it. 

THE   EAST   PUNJAB   URBAN   
RENTRESTRICTION   ACT 

(EXTENSION TOCHANDIGARH) 
BILL,    1974 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA) : Sir, I beg 
to move for leave to introduce a Bill to 
extend the East Punjab Urban Restriction 
Act, 1949, to the Union Territory of Chandi-
garh. 

The question  was put  and the  motion 
was   adopted. 

SHRI OM MEHTA : Sir, I introduce the 
Bill. 

DISCUSSION   UNDER   RULE   176   RE 
PRESENT    SITUATION   IN   BIHAR. 

MR. CHAIRMAN : Now, the discussion 
on Bihar situation will start. But before we 
start the discussion, I would request Shri 
Advani to complete his speech within 25 
minutes so that others may have an 
opportunity. 

SHRI LAL K. ADVANI (Delhi) : I 
expected to speak from twelve. I hope that I 
will be able to complete my speech by 
lunch. Otherwise, I will not be able to do 
justice. [The Vice-Chairman (Shrimati 
Purabi Mu- 

khopadhyay]     in   the   Chair.] 
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THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA): I want to 
clarify that due to something going on in the 
other House, he could not come. In a minute 
he will be here. As soon as he is free, he will 
be here. You must know that I am also in the 
Ministry of Home Affairs. 

 
 



133       Discussion .12 NOVEMBER 1974) 
IH> under Rule 176       134 

 



135       Discussion (RAJYA SABHA) under Rule 176       136 

 



137       Discussion [12 NOVEMBER 1974] under Rule 176       138 

 

 

"It is just like the basic right of the people 
to rebel. It is a basic right to rebel and you 
can do it, if a man rebels and faces the co-
nsequences of that rebellion. That is a di-
fferent matter. Such basic rights everybody 
possesses, facing the consequences of the 
rebellion." 
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SHRI BHUPESH GUPTA (West Ben-

gal) : No. This is not our version of the right 
of recall. 

SHRI LAL K. ADVANI : Yes, it is also 
a part of your programme. 

SHRI BHUPESH GUPTA : Right of 
recall goes to the constituency. It does not go 
from Delhi to Patna. That is not the right of 
recall. 

SHRI LAL K. ADVANI : That is all 
right.   I am not yielding the floor to you. 

AN HON. MEMBER : Don't yield. 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : Please do 
not interrupt. 

 

 
"What has happened in Madhubani has made 
it clear that if the ruling party is determined 
to win an election, it can achieve it even 
without the consent of the electorate. The 
Bihar Chief Minister can ill afford to flatter 
himself for his victory by a large margin in 
Madhubani because the margin was the 
creation of fraud, forgery, bribery, 
gangsterism and misuse of official machinery 
on a vast scale." SHRI MAHAVIR TYAGI 
(Uttar Pradesh) : Who said so ? 

SHRI LAL K. ADVANI  : CPI Reso- . 
lution— 

"How long would the people put up with 
such rigged elections ? Can the artificial 
majority created by such widespread corrupt 
practices and distortion of parliamentary 
democracy stem the tide of seething 
discontent among the people ?..." 
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"It seemed that the effect and the shame 

of the attack had gone down deep into his 
heart, and it is a painful thought to me, as to 
so many others here, that his life should 
have ended with that unhappy thought in 
him, and that the Government of Punjab and 
the Government of India should have lost 
the opprortunity of making an apology to 
him for an attack which in any other country 
would have provoked the greatest 
indignation and would have made the 
Government     bow   to   public   opinion." THE VICE-CHAIRMAN   (SHRIMATI 

PURABI     MUKHOPADHYAY)    :    Mr. 
Advani, You have had 25 minutes. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) :  You have 
exceeded your time-limit.   You were given 
25 minutes. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please 
conclude now. ' On the question of electoral reforms, the 

Government is prepared to discuss with the 
Opposition". Of course, there will be some 
issues to discuss. Dialogue always helps. 
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THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : Yes, Mr. 
Harsh Deo Malaviya. 

SHRI HARSH DEO MALAVIYA 
(Uttar Pradesh)   :  Mahodaya, ___  

SHRI LAL K. ADVANI : Let us ad-
journ  for  lunch  now. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY :L:t him 
finish Then we will adjourn for lunch. 

SHRI OM MEHTA : Let us adjourn 
after   Shri   Malaviya . 

SHRI LAL K. ADVANI : They are 
doing it from the point of view of publicity 
and the Chair also acquiesces in it. I take 
objection. 

 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : Mr. 
Advani it is very unfair of you to say this 
without giving me an opportunity to explain 
why I am delaying the   lunch   hour. 

SHRI LAL K. ADVANI : Why should it 
be delayed  ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : There are 
more than 20 speakers and we want to give 
an opportunity to all of them. We will have 
lunch today for half an  hour   only. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Since 
members are eager to go for lunch, we 
adjourn now and we will meet again at 
quarter to two and then Mr. Malaviya will 
be   first   speaker. 

The House then adjourned for lunch at 
eight minutes past one of the clock. The 
House reassembled after lunch at forty nine 
one of the clock, THE VICE-CHAIR-MAN 
(SHRIMATI PURABI MUKHOPADHYAY 
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2 P.M. DR. RAMKRIPAL SINHA : I was a 
Minister in the Karpoori Cabinet, I 
was a member there. The decision 
was of the Cabinet. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Dr. Sinha, 
you are not to reply. Please sit down. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. 
Malaviya, they want to know what is that 
you are  reading from. 
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SHRI NIREN GHOSH : Let them   do it.   
Let the country hear   it so that   the flames 
will hutn more fiercely. 

(Interruption) 

THE VICE- CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY : Please 
finish in two minutes, Mr. Malaviya. 

SHRI HARSH DEO MALAVIYA : 
How can I ? You must give me some more 
time. 
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(Interruption) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please sit 
down. Hon. Members, are you interested in 
continuing the discussion ?   If so, please 
do not interrupt while one Member is speak-
ing. 

SHRJ RAJNARAIN : He is talking 
nonsense. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : If you 
think is he is talking nonsense, you can 
reply when you spe:ik. 

SHRI RAJNARAIN : What do you 
think ?   What is he talking ? 

(Interruption) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUHKHOPADHYAY) :   Don't 
arrogate to yourself the right of the Chair. 
Please sit down. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Sultan 
Singh, please sit down. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please sit 
down. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You have 
taken your time.    Please sit down. 

SHRI HARSH DEO MALAVIYA : 
There was lot of interruption. 
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Shri Malaviya has no right to assasi-nate  
the  character   of  Shri  Jayaprakash 

(Interruption) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please sit 
down. Shri Mishra is on a point of order. 

SHRI R. K. MISHRA (Rajasthan) : The 
hon. Member has not said that Shri 
Jayaprakash Narayan is a CIA agent. What 
he said was that he was connected with the 
Council for Cultural Freedom and Shri 
JayaprakashNarayan himself in a statement 
said that he was not aware that this Council 
was   receiving   money ___{Interruptions.). 
He was quoting a fact which Shri Jayaprakash 
Narayan had admitted. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please 
conclude your speech, in two minutes. I am 
not going to give yo   any more time. 

SHRI HARSH DEO MALAVIYA : 
Please give me some more time. I have 
enough material. But I will cut them o ut. 

 

SHRI KRISHNA KANT : Madam Vice-
Chairman, as far as the Congress goes it is on 
record and the former Home Minister, Shri 
Umashankar Dishit and the Congress 
President, Shri D.K. Barooah have recog-
nised JP as a toweing personality and the 
Home Minister yesterday also, while speak-
ing in the debate in the Lok Sabha, has paid 
tributes to the patriotism of Shri Jayaprakash 
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him; the Congress Party may have 
differences with him; we may not agree with 
him. But, as far as his personality goes, the 
Congress leadership is on record as having 
said much about his patriotism and having 
called him a towering personality. 

SHRI MAHAVIR TYAGI : But Mr. 
Malaviya is contradicting what  you say. 

SHRI RABI RAY : Is Mr. Malaviya not 
a Congress man ? Is he a Congresi man or 
not   ?.... 

(Interruptions) 
SHRI MAHAVIR TYAGI : He is cont 
radicting him ............  

(Interruptions) 
SHRI BHUPESH GUPTA : We do not 

go by what the Congress has said about 
JP... We know what JP is ...........  

(Interruptions) 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : Now we 
are discussing the present situation which, 
according to the members of the Opposition, 
has arisen in Bihar. 1 would not like an 
acrimonious debate on this subject. So, do 
not make it a personal or party issue. P lease 
go into the merits of the case and finish the 
debate. 

SHRI LAL K. ADVANI : Thank you 
Madam. 

SHRI MAHAVIR TYAGI : Thank you. 

 
SHRI BHUPESH GUPTA : Madam, I 

am a little surprised at your ruling. If what 
you have said is a ruling, I am rather sur-
prised and I do not know what it means. 
Of course, I have not heard what he said ___  
(Interruptions) __ He said something about 
what JP himself has said ___ (Interruptions). 
But I did not hear him.. 

SHRI BANARASI DAS (Uttar Pradesh): 
Madam, you have already given the ruling 
and the ruling of the Chair is being questio-
ned by him now. This should not be 
allowed. 

SHRI BHUPESH GUPTA : Even Mr. 
Jayaprakash Narayan himself has said about 
individuals and parties. He himself has said 
so many things in his writings and in 

his speeches about individuals and parties. 
Here also, Madam, to day these people have 
said, Mr. Advani himself has said, many 
things about my party. When they spoke, I 
did not disturb them and Mr. Advani himself 
mentioned some individuals names. I did not 
disturb him. So, if a Member gives a graphic 
sketch of somebody, we should like to be 
englightened. 

SHRI LAL K. ADVANI : You have not 
heared what he has said. 

SHRI NIREN GHOSH : These are all 
dirty untruths and falsehoods and they only 
add to the people's power of struggle which 
is going on there. Let them say these 
things ..........  

(Interruptions) 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Have you 
finished ?   Then, why did you sit down ? 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You have 
already taken 25 minutes. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please sit 
down, Mr. Rajnarain, I have given you 32 
minutes.   Mr. Sultan Singh. 
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DR. Z. A. AHMAD (Uttar Pradesh) : Mr. 
Vice-Chairman, Sir, I am going to oppose 
Mr. Advani because I think that the position 
that he has taken is fundamentally incorrect 
and not in the interest of the nation and I 
will call a spade a spade. I will not mince 
matters. I will try to expose the real 
character of the movement which has been 
generated by Shri Jayaprakash Narayan and 
which is sought to be supported 
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[Dr.Z. A. Ahmad] 
by all parties   whom we call 'parties   of 
right reaction' or parties of vested interests'. 

SHRI HARSH DEO MALAVIYA : 
What  about C.P.M.   ? 

DR. Z. A. AHMAD : Now, I do not not 
underestimate, as some of my friends on the 
other side have done, the dangerous 
potentialities of this movement. This mo-
vement has created a stir in the country. 
There have been many mass movements, 
dharnas, gheraos, hartals, strikes and even 
armed conflicts. None of them has created 
such a stir or such political or emotional 
upsurges as this movements has done. 
Therefore, I vest this movement with the due 
importance that it merits. Now, why does 
this movement acquire such significance or 
importance ? It is because it imposes a line 
of thought and action for the solution of our 
national problems. But it is a line, a definite 
line of solution of all the national problems 
that we are facing. I consider that line to be 
fundamentally incorrect. 1 consider that line 
to be disruptive or national unity. 1 consider 
that line to be a line which throws the 
country at the feet of the vested interests, 
both national and international. None the 
less, it is a line of thought and action which 
is advocated by Mr. Jaya-prakash Narayan. 
Now, the first aspect of that line of thinking 
is that this democratic or parliamentary 
structure has become so rotten and weak to 
the core, as Mr. Advani has said this 
morning, that this parliamentary and 
democratic structure has to be pulled down, 
and pulled down not through normal channels 
of democratic changes but by force. You 
bring 100 thousand people to the street you 
gherao the Assembly and do not allow the 
Assemly Members to get into the House, or 
put black paint on their faces and put them 
on the donkeys. 

SHRI O.P. TYAGI : This is the Commu-
nist theory. 

DR. Z. A. AHMAD : Whatever it is, you 
are too ignorant to understand that. And 
then spread that movement from state to 
State. Ultimately they come to Parliament. 
Then gherao the houses of Ministers and do 
not allow the Members of Parliament to go. 
Then break down or pull down the entire 
structure of what they call this so-called 
corrupt, weak and rotten 

democratic set-up. That is the first aspect of 
their line of thinking and action that they 
advocate. The second aspect is that this 
Government is pursuing such fundamentally 
incorrect national and international policies 
that those policies have to be fundamentally, 
reversed. And when the whole corrupt demo-
cracy structure will be pulled down by the 
people in the streets, then they will sit down 
with partyless democracy to rc-organizc to 
revolutionise, as they say, the entire national, 
and international policies of the country. 

Now, 1 submitt that, both aspects of 
this thinking and policy are not only in 
correct but as 1 said earlier are leading the 
country to a stage where we shall handover 
the entire country and the Governmen 
to reactionary,        vested      interests 
both national and international and allow 
them to play havoc with the democratic life 
of our country and the growing popular 
democratic movements in our country-Now, 
Sir, pulling down of the Bihar Assembly. 
Bihar Assembly may not be adequately 
representing the sentimets of the Bihar 
people. Well, 1 concede that. If there is .in 
election, there may be a change. r>ut surely 
you cannot allow/that Assembly to be pulled 
down or broken to bits by the methods 
advocated by Mr. Jayaprakash Narayan. 

DR. RAMKRIPAL SINHA : As in 
Kerala. 

DR. Z.A. AHMAD : Don't talk of Kerala. 
Kerala is a remote thing. We shall see about 
that later. Now, these arc the big advocates of 
democracy, including Mr Advani whose 
tirade was against us because he is bitter that 
the Communist Party has come into the field. 
It will come. You cannot escape. We shall 
come and we-shall come with a bang. 

SHRI    SUBRAMANIAN    SWAMY 
(Uttar Pradesh): You will go out of the map.. 

DR. Z.A. AHMAD : May, be. We-shali 
see later. History will decide as to who will 
go and who will stay. But this great advocate 
of democracy says : What is wrong with the 
people coming into the streets and closing the 
doors of the Assembly ?" Then, close the 
doors of every Assembly and the Parliament. 
All get out. This is your democracy.   And 
you accuse us by saving. 
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that these Communists have once upon a 
time called Mahatma Gandhi an agent of 
imperialism. 

AN HON. MEMBER : Who said ? Mr. 
Advani ? 

DR. Z.A. AHMAD : Whoever has said it, 
that is a different question. The question is 
that those who killed Mahatma Gandhi— 
Godse and his entire men—are today sitting 
with Mr. Jayaprakash Narayan. It is they 
who killed Mahatma Gandhi. 

SHRI LAL K. ADVANI : 

 
DR. Z.A. AHMAD: 1 did not interrupt 

you    Sit down. 

SHRI LAL K. ADVANI : When you 
speak like that, I cannot keep quiet. 

DR. Z.A. AHMAD : I know the entire 
company of Godse. Now, Sir, this method of 
pulling down the Assemblies and Parliament 
shall not be allowed. This is a fascist 
method. We know how such methods have 
been resorted to and the ultimate result has 
been the establishment of military dic-
tatorships or right fascist dictatorships and 
this is the direction in which these people 
want us to go. Then national policies and 
international policies have to go. Why ? I 
would like you, Sir, to look at the big lisl of 
people who arc standing behind Mr. 
Jayaprakash Narayan and advocating a 
fundamental change in national policies. 
Who are they ? Politically you know who 
they are,   R.S.S. 

SHRI    SUBRAMANIAN   SWAMY   : 
R.S.S. is not a political force. 
DR. Z.A. AHMAD : If it is not a political 

force, I do not know what it is. R.S.S. Jana 
Sangh, Cong (O) are there but apart from 
that the entire community of hoarders, 
blackmarketeers, profiteers and exploiters is 
also there and they gang up. It is not an 
ordinary gang up. 

 
DR. Z.A. AHMAD : You should have 

the dignity of remaning patient. We were 7—
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patient when you were attacking us and you 
should have the dignity of remaining patient 
now. 

SHRI LAL K. ADVANI : 1 did not take 
recourse to slanderous language. 

DR. Z.A. AHMAD : They are the people 
who will decide in that party less democracy 
as to in which direction the national and 
i international policies of the Governments are 
to be changed. We know the forces that 
are standing behind Mr. Jayaprakash Na 
rayan. I give no certificate, Mr. Vice- 
Chairman, to Mr. Jayaprakash Narayan. 
We are judging a person by what he does 
to day and not by what he did 20 or 30 or 
40 years go. We judge him by what role 
he plays today and not by what he did 30 
or 40 years back. - 

Sir, I am one of those who, in the political 
filed, have been born along   with almost the 
juniors of Jayaprakash Narayan but we have 
grown together.   I know Mr. Jayaprakash 
Narayan much more than many of you because 
he was one of my close friends and I was sorry 
when for a period of 25 years he went out of the 
filed and said T retire from politics and I am out 
of politics' I know what feelings of hatred and 
antagonism   he   entertained   towards   Pandit 
Jawaharlal Nehru.    That is no secret to those 
who were near to him. A frustrated man, 
Jayaprakash, had entertained feelings of   
extreme   hatred   towards   Jawaharlal Nehru 
on the personal  plane. 1 think those feelings of 
frustration or angeror antagonism have been 
transferred to Shrimati Indria Gandhi.   There   
is  a  continuity  in   that. But, apart from that it 
is not a personal question or an emotional 
question, it is a political   question   today.    
Whatever   may have been the role of Mr. 
Jayaprakash Narayan in the past, is playing the 
role of the leader , an organiger rnd a  mobilise 
r   of all the right wing reactionary forces which 
want India to go towards the establishment of a 
fascist   dictatorship and abandon the policy of 
socialism which India  has been pursuing 
during the last 27  or 28 years in a faltering and 
halting manner.   Shrimati Indira Gandhi has 
been advocating many good    measures    in    a   
certain   direction. Those measures have not 
succeeded to the extent that they  should  have 
nor should they have been- implemented in the 
manner 
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[Dr. Z. A. Ahmed] 
in which they have been. None the less, there 
is a reorientation and the vested interests of 
the country do not want that reorientation to 
be strengthened further. They think that the 
time has come to mobilise themselves with 
international support and where that 
international support comes from, we know. 
It is not hidden. We know where from that 
guidance, international inspiration, monetary 
help and all that comes. Now, these vested 
interests in the country feel that this is the 
time for them to mobilise themselves and hit 
out and create a moment for subverting the 
whole thing in the name of mobilising the 
people and taking advantage of the genuine 
discontent of the people against hunger, 
starvation, unemployment and alj that. If they 
do not do it, anytime now the day may come 
when they may be overwhelmed by the 
onward march of the progressive socialist 
democratic forces in the country and, 
therefore, it is a mov^mjnt directed clearly 
and consciously 

Our Chodhury has said it, and many 
people go on appealing to Jayaprakash 
Narayan: Why are you in the company of the 
Jana Sangh ? Why are you in the company of 
RSS ? What is there in common between you 
and the RSS and so on ? Jayaprakash is not a 
child: he is a very conscious person; he has 
all along been a very conscious person; he is 
very calculated in his thinking and in his 
deeds. Do you think that by just placating 
him or flattering him you can take him away 
? He is a very conscious man. Today he 
thinks that now the time has come to play his 
role. I submit, Sir, this outlook of his has not 
developed suddenly. It has been there during 
the last 10, 15 years of his frustration. He has 
gradually worked out international links, who 
blessed the forum for free Enterprise? Who 
created it ? He praised the basic democracy 
of Pakistan and said that it is a model of 
partyless democracy when Ayub Khan came 
to power. This is no secret. What has 
happened to Pakistan under Ayub Khan and 
that basic democracy ? When Yahya Khan 
succeeded Ayub Khan, with his dictatorship 
what did he do to the people of Pakistan ? 
The people of Bangladesh were crushed 
under the iron heel of his dictatorship. It is 
that pattern of Government which is certified 
by Jayaprakash  Narayan  as  being  a    truly 

{Interruption) 

I submit, Sir, that Jayaprakash Narayan 
has come to this undertstanding not all of a 
sudden, not overnight, nor because of some 
upsurge in Bihar suddenly bursting out. No, 
no. He has been thinking about it, planning 
about it, he was waiting for an opportunity 
and he was forging his alliances. It is no 
secret I can tell you. One and a half years 
ago when I met Jayaprakash, I told him. 
There are so many problems facing this 
country; why can't we, with all the 
progressive forces, work together; you can 
play your role; you are an old man with good 
traditions and all that. He did not respond. 
His heart was not with me or with anybody. 
He started complaining about Indira Gandhi, 
this and that. He started the whole old story 
of Pandit Nehru having neglected him. I was 
his colleague and I appealed to him to come 
and help in solving our problems. 
Gradually—it is not sudden—he works out 
links. Somewhere it is the Shiv Sena, 
somewhere it is the RSS, somewhere it is the 
Anand Marg and somewhere it is gentlemen 
will all the prestige and halo of Jana Sangh. 
And there is Mr. Rajnarain going there with 
his loud tomtomming. So, that is not 
accidental. It is a deliberate, consciously 
worked out plan supported by international 
reaction and internal vested interests in order 
to subvert the present democratic set-up and 
ifl order to reverse the direction of our natio-
nal and international policies. 

DR. RAMKRIPAL SINHA :  You are 
repeating yourself, by the way. 

DR. Z.A. AHMAD : Anyway, thank you. 
I do not want to say much but it is very 
interesting to see how people like Shri 
Jayaprakash Narayan talk of Mao Tse-tung 
as a great leader. 

AN HON. MEMBER : Guru. 

DR. Z.A. AHMAD : I think he has said 
that and this gentleman also, now sitting 
here, the great Mr. Advani also has been 
admiring China so much. I remember at the 
time of our border conflict with China what 
these people used to say. The Jana Sangh 
people went to the extent of saying : the 
chini or the sugar that we use should be 
given up and we should take to khancl. To 
that extent they went. {Interruption)   They 
are very soft toward 
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China which is the Land behind the scene 
which is pulling the strings of these puppets. 
H is quite obvious. I have heard you saying 
that we are the agents of Soviet Union. I may 
tell you that we are not the agents of 
anybody but we do think that in the com-
plicated world of today the Soviet Union is a 
firmally of ours and a firm friend of ours, it 
has stood by us and it will stand by us. Can 
we depend on that country, the U.S.A. ? They 
are the friends of the U.S.A. and all the time 
they have been talking of Nixon's democracy. 
I want to know whether we can depend on 
that country ? Now it is obvious that we are 
on two sides of the barricade and we shall 
have to fight it out and 1 would appeal to my 
friends on the Congress benches : If you want 
to light then fight properly, fight properly 
and if you do not \yant to fight, then do not 
fight, do not fight at all. If you are 
determined to fight, well stand up, take a 
firm decision and do not give certificates to 
Shri Jayaprakash Narayan. Do not give him 
certificates. I have seen some of the 
Congress leaders again and again coming out 
and saying : He is a great democrat, patriot 
and all that. So what ? There have been so 
many patriots and democrats. We are patriots 
and  democrats. 

(Interruptions) 
Now you are saying that Shrimati Indira 

Gandhi overthrew the Communist Govern-
ment in 1959 in Kerala. You made out a lot 
of it. Whether it was my Ministry or not, I 
am not concerned with that. You are making 
such facile comparisons, absolutely  
unhistorical... 

DR. RAMKRIPAL SINHA : He is re-
writing history. 

DR. Z. A. AHMAD : I am not-rewriting 
history. I am stating certain facts of history. 
Conditions have changed, circumstances 
have changed, correlation of forces in India 
has changed, the perspective has changed, 
everything has changed and now you are 
bringing in the question of 16 or 17 years 
ago. Why ? I am only responsible for what I 
do now and not what my father did 20 years 
ago or my grand father did 50 years ago. 
(Interruptions)   Anyway I will not go into 
that. 

Therefore, I want to submit that this 
pattern will go on and well, those who want 

I to placate Mr. Jayaprakash Narayan or I 
bring Mrs. Indira Gandhi and Mr. Jayaprakash 
Narayan on a common platform, I wish them 
well but I do not think they will succeed. I 
think Mr. Jayaprkaskash Narayan is as 
conscious as person as Shrimati Indira Gandhi 
is. Both have their own understanding and 
there cannot be any compromise. Till the time 
there is a proper democratic, socialistically 
oriented.. 

DR. RAMKRIPAL SINHA : That is not 
palatable to you. 

DR. Z. A. AHMAD : Unless there is 
such a society or there is a facist-oriented 
government and administrative set Up in this 
country, there is not going to be any 
compromise between the two; and our coun-
try has come to that stage. Ultimately, many 
countries come to that stage when they stand 
at the cross roads. Twenty-five years of 
development in the Indian economic life has 
created unrest among the people but at the 
same time we cannot allow that unrest to be 
exploited. It cannot be allowed to be 
exploited by the facist forces and by the 
vested interests which are conspiring inside 
the country and also on the   international   
level. 

Therefore, we shall fight to the bitter end. It 
will be a war to the hilt. It cannot be in 
between. Either they stand or we stand. Either 
our ideology stands or their ideology stands. 
Therefore, Mr. Advani, do not try to appeal to 
Congressmen saying that the communists will 
swallow them. Communists will not swallow 
them. The Congress is too big. On many 
things we may have differences, but on certain 
fundamentals we shall stand together. We 
shall stand as comrades-in-arms against the 
conslaught of fascism. We shall stand as 
comrades-in-arms against the onslaught by 
these exploiters who are today talking of a 
partyless democracy and all that. They are 
hoarding,    blackmarketing and looting   the  
people   ruthlessly.   We   shall fight them. I 
appeal to Congressmen not to be taken in by 
this glib talk. He talks with his conghe in his 
cheek. Therefore, I submit that so far as the 
communist party is concerned,  we say  that in  
Bihar some  firm measures have to be taken 
in order to alloy Ihe discontent of the people. 
The Assembly should   be  called,   whatever   
it   may  be. Whether they bring ten lakhs 
people or not we say the   Assembly shall 
meet. We shall 
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IDr. Z. A. Ahmad] 
meet in order to enact new laws in the inter-
ests of the people. The Assembly should 
meet. We demand that. (Interruptions). It is 
not a question of our party. It is not a 
question of anyone asserting. It should be a 
common demand. It should be a democratic 
lovement. Land reforms should be effectively 
and firmly implemented. We should have a 
de-hoarding campaign^on a big scale. The 
working-class and poorer sections of the 
people should be given food by a properly 
organised rationing system. 

A public distribution machinery should 
be set up covering Adivasis and all. It should 
be a popular programme. It is not the com-
munist party's programme. It can be as much 
yourprogrammeasitisour programme. In iact, 
it is stated to be your programme.^Your 
programme should be implemented properly 
through the Assembly. You fight those who 
are against it. A ruthless political battle 
should be carried on and the communist 
party gives its firm support to it. 

SHRI SUBRAMANIAN SWAMY : He 
is threatening a civil war. 

DR. Z. A. AHMAD : 1 am not threaten-
ing a civil war. The struggle and the political 
battle against these forces will be carried on 
and the communist party will shed its blood, 
will leave no stone unturned in order to de-
feat this onslaught and unite the progressive 
forces, unite the forces of socialism and the 
forces of national unity and democracy. 

Thank you. 

SHRI V. B. RAJU (Andhra Pradesh) : 
Mr. Vice-Chairman, Sir, I have carefully 
heard what Mr. Advani has said and also 
Mr. Rajnarain from the opposition. 1 have 
now heard Doctor Saheb also. 

SHRI O. P. TYAGI : Defender of 
democracy. 

SHRI V. B. RAJU : Now, Sir I would 
very much appeal to the Members of this 
hon. House not to personalise politics. 

SHRI    SUBRAMANIAN    SWAMY : 
Nor to politicalise persons. 

SHRI V. B. RAJU : I would appeal to 
my young friends there belonging to Jana 
Sangh not to interrupt every Member. Now, 
Sir, after twenty-seven years the people of 

this great country arc passing through some 
difficult times. Firstly, the global phenome-
non which has enveloped this country also 
is the economic difficulty. It is a reality that 
the working people, the common people are 
experiencing hardship. To that extent there 
is grievance and there is dissatisfaction. 

Now, what is happening with certain 
pseudc-political forces? They are trying to 
exploit  the situation  for certain  ulterior 
purposes. This is a fact which cannot he 
denied. What is exactly happening in this 
country is  that those political  forces  or 
those political parties which have not been 
able to present the case of these aggrieved 
people in the democratic  institutions like 
Parliament and Assembly, to conceal their 
failure, to hide their actual weakness, they 
are trying to fan certain agitations in the 
streets. The emergence of the Bihar agitation 
or the reentry of Shri Jayaprakash Narayan 
into politics is—correctly I would put it— 
because of the failure  of the  opposition 
parties in this democratic country. I would 
like to be understood very correctly.   Sir, in 
a democratic polity, in a free society, there is 
bound to be more than one opinion. There 
may be forces or people who may be 
disagreeing with the policies of the Govern-
ment or with the actions of the adminis-
tration. Now, those forces expect the opposi-
tion parties properly to attend to them and to 
carry conviction with the ruling party and to 
see that the grievances are set right. When 
the opposition parties have failed to do their 
job properly, the people have begun to look 
to some other forces. I think, by the passage 
of time—I am sure— the opposition parties 
will realise that this movement  in Bihar is 
the death-knell of the political party system 
to which they belong, and it will be too late 
for them. Why should the cause of the people 
of this country or their political aspirations 
be reflected by Shri Jayaprakash Narayan 
who does not believe in the party system?   
In  fact,  this  morning  and  this afternoon, 
we have heard two dissenting voices here—
from Shri Advani, a moderate approach—
that is, the meeting of minds and the  
meeting  ground  being  found  and  a 
dialogue—and Shri Rajnarain has opposed it, 
if I have understood him correctly. 

AN HON. MEMBER : But you should 
not take Shri Rajnarain seriously. 

SHRI V. B. RAJU : It is not the point. I 
can appeal to my friend not ta personalise 
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things; let us not bring down the level of the 
debate. Let us appreciate the point correctly. 

(Interruptions) 

 
Madam, let us understand clearly the 

point. We may agree or we may disagree. Let 
us understand each other. What does the 
movement stand for? What is the objective of 
this agitation ? What is it going to achieve? It 
is all right to take the name of the people. 
You know, sometimes an aircraft might be 
caught in bad weather or a ship might be 
caught in a stormy weather on the high seas. 
Sometimes   even   intelligent   people   get 
actually caught or trapped in a particular 
situation from which they cannot get out. 
And we call it people's voice. Sir, I would 
like to say this here. It was Victor Hugo who 
said : "Public opinion is formidable. Never 
confront it directly, but believe that it is 
slippery." I have got personal experience. I 
have passed through these movements. My 
friend, Shri Brahmananda Reddy, has passed 
through the movement. We have seen it. 
What is happening in Bihar is nothing as 
compared to what happened in Andhra 
Pradesh. For 15 days the trains did not run. 
There was no administration. No Minister 
could go. No person standing for a separate 
Andhra could stand the aggression of the 
people. But now, believe me, it is only six 
days ago I went there along with the Chief 
Minister. The same Vijayawada moved for 
reception to the Congress. I have addressed a 
meeting for half an hour, a very big public 
meeting, where there were 50,000 people, 
and presented the Congress policy there. 
There was pin drop silence. 

You are 'alking of people's movement. 
We have seen people's movement. Let us 
know the people now. What are the political 
parties doing? How are we moulding public 
opinion for the last 27 years? What does 
Mr. Advani want? What does my senior 
friend, Tyagiji, want? How does he want to 
use this people's discontent or people's 
enthusiasm? To what purpose he will utilise 
it? Are you going to sabotage party demo-
cracy? Why do you not declare? Are you 
prepare! to agree with the thesis of Mr. 
lavanraknsh Naravan? It is not the person 

Narayan or the followers of Mr. Jayaprakash 
Narayan. Let us not drag the name of the 
Prime Minister. Let us not drag the name of 
anybody. It is not a question against the 
Prime Minister. It is a movement against the 
policies pursued or the programme actually 
taken up by the Congress Government and by 
the leader of the Congress Party, Shrimati 
Indira Gandhi. Now we have got to think on 
these lines. What is it that you want tci 
achieve from this agitation? It is said that the 
dissolution of the Assembly is the means. 
How can corruption, unemployment can be 
eradicated ? I want to ask, who does not want 
an honest society, an honest public life ? Is it 
for the first time that you are saying this ? No 
one disagrees with this. By dissolving the 
Assembly are you going to achieve it? Are 
you going to.get a more honest society 
thereby? 

Mr. Advani has spoken about social 
corruption, corruption in public life, about 
election expenses and so on. By dissolving 
the Bihar Assembly can you get this thing? 
How many elections have not taken place in 
Bihar? On what issues do you want a verdict 
from the people? Let us understand. What 
verdict do you exactly want from tho public 
of Bihar? The issue must be placed before the 
public. It is a simple matter to dissolve the 
Assembly. But if the Assembly is dissolved 
it is the President's Rule, the Centre's rule. 
And then the same Congress Party rules. 
These is no difference of policy. Therefore, 
what is it that you wont? You must clarify, 
you must specify now. The people of Bihar 
are in distress. You must minimise their 
distress. You must help them. What issues 
are you going to place before them tomorrow 
after the Assembly is dissolved? Do you not 
want a new Assembly? Do you not want a 
People's Government? Do you want the 
Adviser to the Governor to rule there? Do 
you want the President's Rule to be there for 
three or five years? What is your programme 
that you want to place before the people? 

1 have been very patiently hearing........  

SHRI SUBRAMANIAN SWAMY : Let 
me clarify the point. 

SHRI V. B. RAJU : 1 do not want in-
terruption from you. I want your leader to 
clarify. You are not the leader of your 



203 Discussion (RAJYA SABHA) under Rule  176       204 

[Shri V. P. Raju] 
issues involved. Nothing has been said. 
Therefore, Sir, let us not confuse the people 
cf this country. Let us not confuse the people 
ef Bihar or let us not confuse ourselves and 
let us not personalise the issues. 1M us not 
actually import acrimony in a debate like 
this. We have the press, the judiciary, the 
legislature and the executive. Who is sup-
pressing them? I hear them say that there is 
free press only in America.... 

(Interruption by Shri Subramanian Swamy) 

THE VICE-CHAIRMAN (SHRI 
JAGDISH PRASAD MATHUR) : You go 
#n. 

SHRI S. P. GOSWAMI (Assam) :  Mr. 
Raju never interrupts anybody. 

SHRI V. B. RAJU : You show the same 
consideration to me. Is not the press in India 
free? Take the national press. It is my charge 
that it is because of the press that this move-
ment is sustained. And how many columns 

of  news    are  being  presented 
4 P. M.      every    day before   us  on the 

agitation? The national press is 
giving the maximum support to this 
movement, with a few exceptions. Who is 
interfering with the judiciary? The judiciary 
is releasing, is letting out, the smugglers who 
have been detained under the MISA. Who is 
interfering with the judiciary? What false 
accusations are being made against us? Then, 
what are the policies of the Congress against 
which this movement is being engineered? 1 
can understand Doctor Ahmad saying that 
we have not fully nationalised the wholesale 
trade in foodgrains. He has a point to accuse. 
I do not know what the Jan Sangh has got to 
accuse us of. What did we do? Is it our 
friendship with Russia? Mr. Advani said this 
morning "We want friendship with Russia." 
He said "We want friendship with America 
also". That is very good. Very recently 
Kissenger had come here. Therefore, my 
point is, the issues are being confused here. 
There is nothing that the Congress has done 
in Bihar. In fact, I would go a step further 
and say that not a single accusation is made 
against the Chief Minister, Mr. Ghafoor. 
Why should Ghafoor resign? You are taking 
the parallel of Gujarat. You are taking the 
analogy of Gujarat. The Chief Minister 
resigned there and Government could not be 
formed. Here Mr. Ghafoor has not resigned. 
When 

a Congress Chief Minister resigns, you 
complain that the Central leadership has 
compelled him to resign. If he does not 
resign, you complain against the national 
leadership that it has not made him resign. 
SHRI O. P. TYAGI : That is a fact. 

SHRI V. B. RAJU : The Congress is the 
majority party there. There is no accusation 
against the Chief Minister. There is no 
charge against the Chief Minister. He has the 
majority. If the Assembly is called to meet, 
the Government has the majority there. You 
say that these members are not 
representatives of the people. I know this has 
happened once in my State also. When you 
mislead the people, when you create such 
conditions where only terror works, at that 
time you demand those members who are 
within to get out so that those who are 
outside could get in. In that tense atmosphere 
you want elections. Mr. Rajnarain gave a 
warning and said "I will give you seven days' 
time, and in seven days elections must be 
held." You can understand it, because if more 
time is given, the tempo that they have built 
or the terror tactics that they have adopted 
there will fizzle out and the people will not be 
under their control. Can elections be held in 
such an atmosphere ? I am afraid some 
Opposition parties have been convinced that 
they cannot defeat the Congress in the 
normal way through the ballot box and so 
they are engineering this sort of situation 
where people are taken to the streets. It is 
because of the lack of confidence in the 
functioning of the institutions on the part of 
the Opposition parties that they are 
employing a new instrument and they have 
brought in a new dimension to the political 
situation, that is, taking the people to the 
streets. Is it actually the wish of the political 
parties that these great matters, big issues, 
must be resolved in the streets ? It can never 
be done. The Congress, in its struggle against 
the British for freedom, took those parties 
which came with it and marched ahead and 
secured freedom for the country. Today a 
situation has arisen where democracy must 
be saved in this country. As you know, many 
countries which became independent after 
the Second World War, though they had 
democratic polity, had to fall down and come 
under dictatorship. We have got the 
experience of Astsi isd Africa before us.   
We would not 



205 Discussion (12 NOVEMBER 1974) under Rule 176       206  

allow this country to fall a victim to that. 
We are going to fight tooth and nail, 
whatever may be the consequences. To save 
democracy, we are going to take all friends 
with us. Let there be no misunderstanding 
about it. Whoever stands for the 
preservation of Parliamentary democracy in 
this country is our friend. There is nothing 
wrong about it. What is the use of accusing 
CPI for holding a big rally yesterday ? 
Definitely the Congress sympathy is with 
them. It has our support. We support those 
political forces in this country which 
subscribe to Parliamentary system. There is 
no mincing of matters here. I appeal to you 
not to personalise issues. After 27 years of 
freedom, big issues  are  in conflict. 

Lastly, I want to ask : Where does 
Fascism come from. Fascism does not come 
from the skies. Fascism does not come as a 
product. Failure of democracy creates a 
vacuum and in that vacuum Fascism and 
dictatorship enter. These forces which 
subscribe to prevention of Fascist 
dictatorship in this country have our support. 
For that purpose all parties which support 
democracy should unite and face the 
situation in Bihar. I am definitely hopeful 
that if people of Bihar are given a respite and 
time to reconsider and rethink, they are sure 
to fall in line with these ideas. People of 
Bihar have made great contribution and 
sacrifices for securing freedom for this 
country and for building democracy in this 
country. In the past great personalities came 
up from that area. Given time, 1 am sure 
they will not fail to rise to the occasion. I 
would suggest that this debate should end 
with a call to the Bihar people to rethink and 
reconsider and realise the need of the hour 
which is to stand by democratic polity. 
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"The conception ofmyswaraj does not 
mean the acquisition of power into a few 
hands, but the capacity of the people to 
resist power, if misused. I want to educate 
the people to have the authority to regulate 
and control, the Government." 

"I am not consistent with my qast. I am 
consistent with truth as I see it from minute 
to minute." 

"The rule of others without the rule of 
onself is as self-deceptive as a painted 
mango fascinating to look at, but empty 
and hollow from within." 

If Jayaprakashji is the stooge of America, 
I am afraid there cannot be any patriot in 
this country. If it looks so, I cannot help it. 



211 Discussion [RAJYA SABHA] Under Rule 11'6 212 

 



213 Discussion [12 NOVEMBER 1974] under Rule 176       214 

 



215 Discussion RAJYA SABHA] Under Rule 176       216 

 



217 Discussion [12 NOVEMBER 1974] Uuder Rule 176 218 

 



219 Discussion [RAJYA SABHA] Under Rule 176       220 

 



221 Discussion [12 NOVEMBER 1974] Under Rule 176        222 

 



223        Discussion [RAJYA SABHA] Under Rule 176       224 

 

SHRI NIREN GHOSH : First of all, let 
there be no doubt that we will participate in 
a movement to counteract the sinister so 
called counter-offencive of the Congress—
CPI combine against democracy and the 
people to perpetuate terrorism in India. 

[The Vice-Chairman (Shri V. B. Raju) in 
the Chair]. Who is, 1 would like to ask, in 
practice the butcher of democracy in India ? 
It is the Central Governmett and the 
Congress Party. Dr. Ahmad raised the issue 

| of Kerala. Mr. Advani put it in another | 
way. But let me call a spade a spade. It was 
at the initiative of Shrimati Indira Gandhi 
that that Government was summarily 
dismissed though they were in majority, the 
so-called majority. The same Shrimati Indira 
Gandhi says that the government did not 
have the people's backing . Am 1 to believe 
her ? Perhaps the only crime of that 
Communist—led government was that it did 
not utilise the C. R. P., the B.S.F. or the 
police to smash a inovcmentwhich was no 
comparison to the preasent movement in 
Bihar. 

Mr. Feroze Gandhi, husband of 
Shrimati Indira Gandhi a Member of 
Parliament then, told Mr. .lyotirmoy Basu 
on that day that democracy in India had 
been murdered. So who are the murderers ? 
They are the murderers. For twenty years 
there was no democracy in Kashmir. Why 
did their party keep silent ? Why did the C. 
P. I. keep silent ? For twenty years 
democracy was murdered and you kept 
silent. In fifty constituencies in West 
Bengal no votes could be cast and 
whatever votes were cast were cast under 
the C. R. P. protection. Ballot boxes in 
fifty constituencies were tampered with. 
There was huge rigging. I say that our C. 
P. I. friend —I do not call them 
reactionaries-are misled. They were a party 
to that. They know every detail of it. They 
have not condemned it. Parliamentary de-
mocracy has come to an end in West Bengal 
and in future also it will be like that. There 
will be no democracy in the country. De-
mocracy has been  butchered. 

The Bihar's people's movement is a 
genuine people's movement, far exceeding 
the following of the parties. Vast masses of 
non-committed people are involved in it. 
So it is a genuine people's movement. Sir 
we have not joined any Jana Sangh 
committee, it is true. Our party policy is 
clear because we cannot associate with all 
parties or any party. We take the Jana 
Sangh to a be reactionary parly. They may 
dub us in another way. But with our little 
strength we are trying to organise the 
workers and peasants and wc are trying to 
get them together. We are trying to get 
together democratic forces in order to 
create a bigger movement   than   even  the   
Bihar   movement. 
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Therefore, let them be clear about us. The 
bogey of right reaction is being raised by the 
Congress leadership. I say the Central 
Congress Government is right reactionary. 
Is it not a fact that an overwhelming number 
of monopolists, landlords, blackmarketcers, 
smugglers and speculators, which is the 
source of right reaction, are supporting the 
Congress and the Congress is their leader, 
Shrimati Indira Gandhi is their leader ? So 
this government is the right reactionary 
government. There may be another right re-
action. But this right reaction is solidly 
entrenched in Delhi. They are not fighting 
against right reaction. Regrettably enough I 
have got to say let the C. P. I. revise their 
ways and means if they want to save 
democracy in India. 

Mr. Jayaprakash Narayan has raised it 
valid point, namely, will there be free and 
fair elections in Bihar ? I know that in the 
next round there will be no free and fair 
election in West Bengal because this 
Government has said that under no 
circumstances will the left be allowed to 
come to power in West Bengal and in Bihar 
also. So there will not be any free or fair 
election. So where is democracy. Sir, from 
the perusal of a speech made by the Prime 
Minister at the Congress Parliamentary Party 
meeting I have come to the firm conclusion 
that she is not concerned with democracy, 
with the survival of democracy in India. She 
is concerned only with one-party dictatorship 
and her personal rule. She is not sincere 
about fighting corruption because all those 
cur-ti.pt people are the source of Congress 
finances. Has not Mr. Krishan Kant said that 
from top to bottom the Congress i8 in the 
grip of black money ? And we know, as a 
matter of fact, it is so. So, that « the source. 
So she is not concerned with that. She is 
concerned with only her personal rule, and 
murdering democracy wherever the Congress 
cannot rule even under this unrepresentative 
system of election-large-scale rigging, role of 
black money and what not. Not only that, I 
question the right of Shrimati Indira Gandhi 
to govern India because she ha-b no mandate 
from the majority of the people. It is a 
mandate from only a 43 per cent of the votes 
cast, not even 50 per cent of the votes cast. 
She has no S—645RSS m 

mandate. If she is ruling, she is ruling by 
brute force. Bihar has become a vast prison 
camp guarded by the BSF, the CRP and the 
Army. What happened on November 4 ? I 
did not go into details but this much know 
that two Bihar policemen wanted to save 
Jayaprakash Narayan. Nanaji Deshmukh was 
also there. When the two Bihar pocemen 
wanted to save Jayaprakash Narayan from 
the rain of lathi blows, they received 
innumerable strikes by the lathi. Tney said 
they were policemen. The BSF got their 
identity card and threw it away and rained 
lathi blows. That is what took place on 
November 4. That is how Jayaprakash 
Narayan was hurt. That is a fact. The two 
Bihar policemen, because they also belong to 
that State, perhaps wanted to save 
Jayaprakash Narayan. But the BSF which 
comes from another State beat them up. That 
was the policy of the British. During the 
Telengana agitation, Congress MPs had 
come to me in tears and told me "The CRP 
men do not know our language and customs. 
They are raping our women." Mr. Vice-
Chairman, MPs from your State have told 
me this. I say again, she has no intention to 
fight corruption because she thrives on 
corruption. The Congress thrives on 
corruption and black money. 

SHRI OM  MEHTA   : Question. 

SHRI NIREN GHOSH : She has no 
intention to enter into any serious dialogue 
with the Opposition. I do maintain that a 
Government which has not got even 50 per 
cent of the votes cast has no democratic 
right to rule. It is utterly antidemocratic. 
And what about Ghafoot ? Even the CPI has 
said that it ig a fraud. Congress MPs have 
told me in private that the people are with 
Jayaprakash Narayan. 

SHRI OM MEHTA : Give their names. 

SHRI NIREN GHOSH : I would not 
name them, but I can give tens of names. 
That is the position in Bihar. Not only is it 
minority rule, but the Congress wants to 
perpetuate the rule of the minority over the 
majority under the present system. That is 
why when she talks of electoral reforms, she 
brushes aside proportional representation. 
So minority rule is being sought to be 
perpetuated. Is it democracy   ?   The   very  
system     is  undemo- 
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cretic.   And   what   about   the   Election 
Commission   ?   It     is  subservient; it  Is not 
an independent machinery.   All those riggings 
have taken place with the connivance of the 
Chief Election Commissoner because he is 
appointed under the advice of the executive.   
Unless the Chief Election Commissioner is 
appointed on    the basis of consensus   of   
parties, there    is no     chan   at   all   for   any    
free   and fair  poll   in   any   State where the 
Congress will b; ousted even under this 
system. What happened in West Bengal in 5 
P.M.   1972 7 Had   there been  free and fair 
elections,   the   Congress would have    been      
routed      in     1972.   Ask your    Research     
and    Analysis      Wing or C.B.I.   They will 
tell you this in private. Tai? beiig tli; position, 
how can the Assembly in Bikar go on ?   It 
must   have been dbjplvsd.   What   hippjned   
in   Gujarat? WJ pbtied that election should be 
held within  three months.   Similarly we want 
dissolution of the Bihar Assembly and reaction 
within a period of a month or two. Nothing can 
be worse than the present Bihir Government.   
They    talk of right reactionary movement.   
You are the worst right reactionaty.   In West 
Bengal they are ruling.   Your leadership is the 
most right reactionary.   This  Congress   is   
the  chief menace   and destroyer of the future 
democracy in  India.   Such Congress has got 
to be fought tooth and nail.   The solidary 
movemjnt  in  Bihar should  be  built  up 
throughout the length and breadth of the 
country so that the entire people of India come 
into the picture.   Bihar movement should bs 
given a new dimension by fulfilling the radical 
demands of peasents and workers.   The entire 
repressive machinery of the Central 
Government was used in patna to   suppress 
this movement.   The CPI has some base in 
Bihar.   I admit it. Ws have no base and 
therefore we do not matter much in  Bihar.   
The CPI could have mobilised forces and 
seized lands and given them to the tillers. They 
can do so now.   In Bihar there are zamidars 
who hold 20,000 to 30,000 ares of land, 
evading ceiling laws.   The CPI   could have 
mobilised workers and opposed the wage 
freeze laws.   Here was an opportunity   for 
them to do  these  things  when  the repressive 
machinery was busy. There is no question 

of upholding democracy. They are on a 
ompletely wrong track. Congress is the 
butcher of democracy. (Time bell rings) I 
have not spoken for even 12 minutes. 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU) : You have already said that there is 
not much for you to say. We should not sit 
very late. 

SHRI NIREN GHOSH : All the questions 
involved in Bihar movement have assumed 
crucial importance becuase it is simply not a  
question of dissolution of the Bihar Assembly 
which must come    as a matter of fact before 
anything can be clinched. But the Bihar 
movement has raised all the cardinal,   
political problems and issues agitating the 
minds of the people, such as unemployment, 
corruption, land to the tiller, workers'rights, 
end to the monopoly and     end    to foreign 
domination in economic   field,    and    change   
in    the electoral    system    which   is     
undemocratic   totally.     And,   Sir,   they   
have been utilised like that.   Even the 
question of the institution of Governor should 
come into the picture. The institution of 
Governor has been utilised in  a way,  not 
envisaged or enshrined even in their so-called 
Constitution, as a handy instrument to 
suppress the Opposition parties and topple 
Opposition Governments wherever it is 
possible to do so and this has been debated 
again and again in this House.   So, that also 
should come into the picture.   There should 
not be any such thing because they will do 
any. thing at will with the help of these things. 

Now, Sir, I should utter a note of warning 
to the Congressmen also about utilising the 
BSF in this manner : Are there not ordinary 
people who have joined the ranks of the BSF 
or the army or people coming from amongst 
the peasants and the poor people of the 
country ? Will they be even Immune to the 
democratic urges of the people ? The Border 
Security Force is there and these people are 
supposed to defend and take care of the 
security of borders of the country and you 
are utilising that force. It is a paramilitary 
organisation and it is a parallel militaty force 
that is being bulit up as the personal domain 
the Prime Minister. If there be ny division in 
the army, this is the organisation with which 
she proposes to deal with it. This BSF has 
come into play and we are told that money is   
sanctioned   for that anil 
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we do   not know    from where   and it is 
sanctioned not under any kind of scrutiny 
whatsoever and there is a huge amount there  
for  this !   Such   things  are   being 
experimented  with which  nobody  knows, 
which not even men  of competence in the 
army know. This parallel   military force is 
being built up by the Central Government, 
Central    Congress Government, in order to 
suppress the people, in order to suppress the 
democratic movement and choke the 
democratic   movement just   to   maintain 
their rule.   So, this has become in a sense the 
cardinal point  which has raised  all the 
fundamental questions. No longer will the 
people submit to a Government which has 
been arbitrarily formed, which does not enjoy 
the confidence of the majority of the people 
and which does not even enjoy the majority 
of the votes cast!   This undemocratic   
system,   this   unrepresentative system, 
flouting every single elementary concept   of  
democracy,   cannot   be   allowed to continue 
and it has to be challenged at this base   and 
routed   whatever be the consequences.   
From that  angle,  in that light, our party will 
view this and we are in a dialogue with the 
other leftist democratic forces in order to give 
a radical orientation  to  the entire  Bihar  
movement and give it a new and proper 
dimension.     So, all   these   questions   
should be  taken up. (Time   bell rings)... All     
these   questions should  be taken   up on  and  
India-wide scale, in all the States of India and 
let  the people's  movements bs  unleashed  in  
all the   States   of   India, embracing all those 
basic  and  fundamental  issues    that have 
been thrown by the Bihar movement and let 
there be the challenge of   the entire people to 
this, I say,   semi-fascist, fascist, right   
teactionary   Government   which   is 
entrenched and which is r jling there on the 
basis of mere brute force and nothing else. 
SHRI BHUPESH GUPTA: Mr. Advanl, have 
you been oriented. 

SHRI R. K. MISHRA: Mr. Vrcs- 
Chairman, Sir, the debate on the Bihar 
situation today, expect for a few 
speeches [rom the opposition benches, 
especially of Mr. Lai K. Advani and 
Dr. Z. A. Ahmad ___  

THE      VICE-CHAIRMAN       (SHRI V. 
B. RAJU) : Why   don't    you   come" near 
the mike? 

SHRI R. K. MISHRA : Mr. Vtce-
Chairman, Sir, the debate today on the Bihar 
situation, except for the two speeches from the 
benches of the opposition, one by Shri Lai K. 
Advani and the other by Dr. Z. A. Ahmad, has 
been totally irrelevant as far as the issues 
which this agitation has !   thrown up are 
concerned. 

Sir, the speech which the honourable 
CPM leader, Shri Niren Ghosh has delivered 
is an exposition of his party's point of view 
in regard to the present system and every one 
of us knows that he does not believe that the 
system will do anything-that he does not 
believe in the Election Commission... 

SHRI NIREN GHOSH : You are 
absolutely wrong. You and your party and 
your leadership do not believe in the 
parliamentary system. I have demonstrated 
in practice to show who have put their faith 
in the democratic system and I have given 
instances after instances. 

SHRI R. K. MISHRA : I would, 
therefore, deal with the issues which Shri 
Advani raised in the course of his speech 
and which I think are very pertinent to the 
present situation prevailing in the country. 
At the conclusion of his speech, he said 
that there was no question of talk on the 
demand of dissolution of Bihar Assembly. 
I agree with him. This is one point on 
which there can be no dialogue. So far 
as the other issues are concerned, the Prime 
Minister herself has made it clear that 
there can be a dialogue. On the question 
of corruption, educational reforms, elec 
toral reforms, inflation, rising prices and 
unemployment, it is possible and necessary 
to have a dialogue; These are problems 
which are not party problems. These are 
national problems which have emerged out 
of the distortions in our economy during 
the last 25 years because of the influences 
of value systems shich arc not related to 
the Indian These   problems have 

we did  not    change our 
educati m I     administrative   systems 
when we bee,;p.ie independent and it is 
possible and necessary to have a dialogue 
and a discussion on all these questions and 
to evolve a national consensus. Mr. Vice-
Chairman, Sir, when Shri Advani replies to 
the debate, I would like to ask 
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him whether Mr. Jayaprakash Narayan or his 
other supporters have been able lo put 
forward any viable alternative on all these 
issues during the last nine months of his 
movement. Have they been able to evolve a 
consensus on the question of electoral 
reforms ? In this House itself, we have heard 
viewpoints for and against proportional 
representation. We have heard different 
viewpoints from the opposition benches 
themselves. When we go into the details of 
these problems, we will come across many 
obstacles which will have to be surmounted. 
The Prime Minister and the Law Minister 
have made it clear that we are prepared to 
have a dialouge and discussion on this 
question of electoral reforms. 

Mr. Vicc-Chainnan, Sir, there is a 
lot of talk on the question of corruption. 
I am very sorry that Shri Jayaprakash 
Narayan is in the company of people who 
arc the most corrupt in the country today. 
There are many in this House like me and 
there are others also who did raise the 
slogan of 'Jayaprakash Zindabad' in their 
youth  and  impressionable   age. That 
does not meen that we should allow our 
emotionalism and sentimcntalism to blur our 
vision about what is he doing today. This is 
the basic question and it is more so in the 
case of Shri Jayaprakash Narayan because he 
is an example of permanent and total 
inconsistency and not revolution. Since 1943, 
as a small school student, I have been 
observing sometimes very closely and 
sometimes from u distance, the wide 
fluctuations in his political opinions. Shri 
Niren Ghosh and others have talked of Mr. 
Ghalbor and they have criticised him. What 
did Mr, Jayaprakash Narayan say about Mr. 
Ghafoor on that so-called historic day, i. e. 
March, 30, 1974 ? What did he say ? He said, 
"From all accounts Mr. Abdul Ghafoor is an 
honourable man with no excessive fondness 
for office." From March to November, Mr. 
Ghafoor, from an honourable man has bcome 
a completely dishonourable man. 1 am not at 
all surprised because, as ( told you, Mr. Vice-
Chairman, Sir, Mr. jayaprakash Narayan is an 
example of permanent, perpetual 
inconsistency. That is why I say, let us not 
refer to his past.     It  is   difficult to go into   
the past 

of any man because a man is a growing 
being, and in the case of Mr. Jayaprakash 
Narayan, he has been growing and moving 
left and right. Mr. Jayaprakash of the past— 
Jayaprakash who was a Communist, Jay- 
prakash who was a Congress Socialist, 
Jayaprakash who was a Sarvodaya leader. 
Therefore, let us not go into the past. 
And there is also no point iu referring 
to corruption under the various institutions 
with which he has been connected. 1 do not 
want to go into that. I want to point out to 
that on this question of corruption, today, 
is it a fact or not that a leading industrialist, 
a leading chain-newspaper-owner of this 
counlry___  

DR. Z. A. AHMED : Goenka. 

SHRI R. K. MISHRA: ..against 
whom there are CB1 cases, against whom 
there are charges of misappropriation of 
funds of shareholders, against whom there 
are charges of blackmarketing is one of 
the closest persons of Mr. Jayaprakash 
Narayan '? I am not referring to the 
past ___  

SHRI   SUBR1MAN1AN    SWAMY    
: 

I   As you  were. 

SHRI R. K. MISHRA : I am asking : Is 
I it a fact or not that the Ministers of Punjab j 
against whom the Chungani Commission i   is 
enquiring into the charges of con uption.. 

SHRI   SUBRAMANIAN   SWAMY 
: What about Bansi Lai ? 

THE VICE-CHAIRMAN (SHRI j   V. 
B. RAJU) : No running commentary 

please. 
I 

SHRI SUBRAMANIAN SWAMY : I 
am helping him. 

SHRI R. K. MISHRA : Therefore, is it 
not a fact that these Ministers against whom 
the charges of corruption are pending 
before a Commission of Inquiry were th£ 
people who accompanied Mr. Jayaprakash 
Narayan in the course of bis visit to Punjab ? 
That is why I am saying it is very easy to 
preach sermons to Others. It is very difficult 
even for a manlike Mr. Jayaprakash 
Narayan to practise. Corruption has become 
all-pervasive. It is a product i f the 
acquisitive society in which we are 
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living ; it is a product of the value system 
which has been imposed upon our people; it 
is a product of administrative malpractices to 
which all of us, belonging to all sections of 
the country, are a party— all the teachers, 
traders, shop-keepers and others. Are they 
not part of it ? So, it has to be fought 
unitedly ; and we rise above party 
considerations, we look to the problem in the 
national perspective, and we try to create a 
climate in which not only the Congress 
Party—the Congress Party being the largest 
party in the country must set norms so that 
corrupt people are not givsn any social 
respect—but also the Opposition parties, 
specially those leaders who claim to be 
fighting corruption should set the standards. 
And the Opposition leaders who claim to be 
fighting corruption, when they do not set 
these standards, they do not have the moral 
authority  to  speak  about  corruption. 

(Time bell rings.) 

I would also like to submit that I accept, I 
concede there are impefections in our present 
system. There is no doubt about it . But it is 
a fact or not that this imperfect system hai 
enabled the poor people of this country to 
mo.e forward ? Is it a fact or not that in ^pite 
•of its imperfections, we have been able to 
preserve democracy in this country when 
democracy has gone as under in other 
countries ? Is it not a fact that in spite of 
imperfections political consciousness has 
grown and spread in this country ? While we 
have to improve this system and identify the 
deficiencies, it does not mean that we throw 
the baby with the bath water. Therefore, Mr. 
Vice-Chairman, Iwould like to point out to 
you that I heard very carefully Shri Advani's 
reference to press and his veiled attack on 
the Prime Minister. Now, I-remember that 
when Shri Krishna Ballabh Sahay was the 
Chief Minister of Bihar, Shri T. J. S. George, 
Editor of the Searchlight was arrested 
without any rhyme or reason, many of us, 
journalists, went to Shri Jaya-prakash 
Narayan and begged of him to arrange for 
the release of Shri T.J.S. George who had 
been arrested and put into jail but he refused. 
Not only that, Sir, I would like to point out to 
you, Mr. Vicc-Chairman, what he said when 
Dr. Ram 

Manohar Lohia was arrested in 1965 an 
when Shri Krishna Ballabh Sahay was the 
Chief Minister of Bihar. This I am quoting 
from Mr. Mandal, who was the former Chief 
Miniseter of Bihar and he says: 

 
It is not a fact that in spite of imper-

fections political consciousness has grown 
and spread in this country ? White we have 
to improve this system and identify the 
deficiencies, it does not meafl that we throw 
the baby with the bath water. Therefore, Mr. 
Vice-Chairman, I would like to point out to 
you that I heard very carefully Shri Advani's 
refrence to press and his veiled attack on the 
Prime Minister. Now, I remember that when 
Shri Krishna Ballabh Sahay was the Chief 
Minister of Bihar, Shri T. J. S. George, 
Editor of the Searchlight was arrested 
without any rhyme or reason, many of us, 
journalists, went to Shri Jayaprakash 
Narayan and begged of him to arrange for 
the release of Shri T. J. S. George who had 
been arrested and put into jail but he refused. 
Not only that, Sir. I would also like to point 
out to you, Mr. Vice-Chairman, what he said 
when Dr. Ram Manohar Lohia was arrested 
tin 1965 and when Shri Krishna Ballabh 
Sahay was the Chief Minister of Bihar. This 
I am quoting from Mr. Mandal, who was the 
former Chief Minister of Bihar and he says : 

It is true, Mr. Vice-Chairman, that the 
educational system in our country butlers 
from many inadequacies and many dis-
tortions but it is a fact that millions of poor 
people in our country, children of harijans, 
adivasis and others, for the first time have 
got an opportunity to   learn the three R's. 
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[SHRI R. K. MISHRA] Shri Jayaprakash 
Narayan has called upon the students in 
Bihar, especially the poor students to 
boycott the schools but I am happy that they 
have refused to respond to this call. By 
doing so, he is only trying to make backward 
people more backward. In conclusion, I 
would say that on all the four counts this 
movement has not proved to be a popular 
movement. (Time bell liags) His call to the 
ML.As. to resign from the Assembly did not 
meet with any favourable response and only 
34 Members out of 319 have resigned. On 
the question of his call to students to boycott 
their studies for one year, the students have 
refused to respond positively. On the 
question of his call to the people not to pay 
taxes, the people have not only not 
responded, but they have come forward with 
greater eagerness to pay taxes and as Shri 
Malaviyaji pointed out on all these three 
counts people have refused to respond to his 
call. If the game of numbers is any proof, 
then you cannot say that when Congress 
organises a rally or C.P.I, organises a rally, it 
is done because of State protection and vrith 
State support and all those things, and when 
you organise a rally, it has got the popular 
support. (Time bell rings) If the game of 
numbers is any proof that also has been 
proved, is being proved and will definitely 
be proved. The people of Bihar are not with 
this agitation and they regard it as an attack 
on democracy and as some of the earlier 
speakers have pointed out, the people of this 
country will fight for the defence of 
democracy because this is the surest 
guarantee that we will move towards our 
goal. 

SHRI LAL K. ADVANI : Sir, I want to 
rise on a point of personal explanation. 
There was a reference to me saying that 
when I reply to the whole debate, I may 
clarify some points. Perhaps under the Rules 
I am not allowed to reply. It was said that 
there should be no talk on the question of 
dissolution. My point is that there is no 
scope for that because we believe that the 
people of Bihar want the dissolution of the 
Assembly. If your stand is that they do not 
want the dissolution of the Assembly, I 
challenge that. In that case you accept an 
opinion poll and we will see whether they 
want to dissolve the Assembly or not. If the 
people decide that  they   want  dissolution,   
dissolve   it. 

SHRI N. G. GORAY (Maharashtra) : 
Sir, listening to the debate today, one has to 
conclude that no consensus so far as the 
Bihar issue is concerned is possible. Last 
time when we discussed Bihar in this very 
House, I had some hope that efforts would 
be made to bridge the gap between the 
position that the Government has taken and 
the position that thas been taken by 
Jayaprakash Narayan. But today, Sir, the 
scenario seems to have changed completely. 
The postures have become very rigid and the 
bona fides of Shri Jayaprakash Narayan are 
in question. Sir, I do not know whether 
there is anybody in this House who knows 
Jayaprakash Narayan more closely then I 
because, Sir, right from 1932 when we were 
together in the Nasik jail and we conceived 
the idea of starting the Congress Socialist 
Party, we have been together. There have 
been occasions when we differed and parted 
company. But, whatever the fluctuations, 
whatever the differences, my respect for 
Jayaprakash Narayan has never lessened. I 
have always considered him as a noble-
minded man, a fearless man, a patriot 
without parallel. But, today I do not want to 
bring in Jayaprakash as a central piece of 
this debate. A lot of time was wasted either 
in showering praise on Jayaprakash or in 
condemning him but, Sir, I do not want to 
do either. I would only like to analyse what 
J.P. is trying to evolve and I would like to 
say it is for this House to consider whether 
the aims and objectives of Jayaprakash 
Narayan are in conflict with our ideas and 
values of democracy. 

Sir, while speaking from the floor, you, 
raised this very question : What is the ob-
jective of this movement ? That was a very 
pertinent question and I would like to say 
something about it. But, before that I would 
like to say that I am not going to make a 
grievance that Jayaprakash was assaulted or 
was hurt. I am not going to make any 
grievance that he was not being treated as he 
should have been. After all, he is leading a 
rebellion, a revolt. I do not want to mince 
words so far as the objective or intentions of 
Jayaprakash Narayan are concerned : He is 
leading a revolt. Now, a man who is leading 
a revolt must be ready to suffer for it. Just as 
when the armies come to a clash, even the 
generals get killed, maimed or disabled, 
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nobody can make a grievance of that. And 
when on one side the entire might of the 
Government has been mobilised and on the 
other side Jayaprakash and the people he 
represents are mobilised and they meet in 
confrontation and when the Government has 
decided to put down this movement—just 
as Dr. Ahmad wanted the Government to 
do—I do not see why we should have a 
grievance when a man Itke Jayaprakash gets 
hurt. 

Sir, when I visited Bihar I came across a 
case of two young school boys who had just 
emerged out of a hotel and with a single 
bullet were shot dead on the spot. They were 
the followers of Jayaprakash. If the 
followers suffer like that, why should we 
have a grievance when the leader is hit ? Jt 
does not matter at all. And I hope 
Jayaprakash Narayan will be the last person 
to pick a row over this incident. If he wants 
to march forward, he must be ready for this 
sort of treatment. But, Sir, what I wanted to 
place before this House is, what are the 
issues. The central issue is that in spite of all 
the talk about agreement and consensus on 
various issues like electoral roll, eradication 
of corruption, etc., to be very frank, Shri 
Jayaprakash Narayan and we who are with 
him do not believe that the Ghafoor 
Government in Bihar or the Indiraji's 
Government here is the instrument of the 
change that you and we desire. Let us be 
very frank about it. Sir, when the 
Communist Party during the freedom days 
condemned the Congress movement led by 
people like Gandhiji, Subhas and Jawaharlal 
Nehru, who were much taller than the 
present leadership, as a bourgeois party, as a 
bourgeois movement, what were they 
considering ? Were they considering the 
character of Subhas Bose or Gandhiji or 
Jawaharlal Nehru or Jayaprakash Narayan in 
1942 ? No, they thought that if these people 
succeeded, there will be a bourgeois 
government and it may be the bourgeoisie 
which will prosper under their rule. That is 
why as Communists they opposed it, 
opposed it tooth and nail, went to the extent 
of saying, as Mr. Dange said in Bombay that 
if the Quit India people come to you and ask 
you to go on strike, slap them in the face 
because they are telling you something 
which may appear to be anti-British, bot 
which is really anti-demociratic. So,I 

was not surprised when Dr. Ahmad asked 
you to take a firm attitude and derl with Shri 
Jayaprakash Narayan in a firm manner and 
when he said that Shri Jayaprakash Narayan 
is a man who has far-reaching designs. I 
have never known Shri Jayaprakash 
Narayan like that but I knew Dr. Ahmad 
when he joined the CSP, the Congress 
Socialist Party that he had far-reaching 
designs of his own. 

DR. Z. A. AHMAD : All of yon were 
there. Mr. Masani was there and all of you 
had far-reaching designs. 

SHRI N. G. GORAY :    But I    am 
not just now talking about Mr. Masani. I am 
talking about you. Now look here. So, now I 
am surprised that Dr. Ahmad has read so 
much into the heart of Shri Jayaprakash 
Narayan. In his opinion he has been 
designing right from 1952, also his hatred 
for Shri Jawaharlal Nehru has now got 
transformed into hatred for Indiraji and that 
is why he is taking advantage of it; taking 
advantage of what ? Again and again in this 
House it has been said, Sir, even you also 
said it, that because of the economic 
circumstances, because of the hardships of 
the people, these people are trying to take 
advantage. Now what are the political 
parties for ? If you look at it from one side it 
is taking advantage, if you look at it from the 
other side it is giving tongue to the miseries 
and the hunger of the people. So, it will 
depend on how you look at it. What did you 
do in 1967 or in 1971 when you raised that 
noble slogan 'garibi hatao' ? Were you not 
trying to take advantage of the poverty that 
has been the curse of this country for 
centuries together ? How did you get that 
massive vote of 43 per cent or 48 per cent ? 
You got it because yon made the people 
believe that it is your party which is going to 
deliver them out of poverty and now after 
five years you find that the poverty is not 
diminishing but it is growing . Shri Krishan 
Kant has been saying that, Shri Chandra 
Shekhar has been saying that, Shri Dharia 
has been saying that and so many people 
from this side and from thct side have been 
saying that. More and more people are being 
pushed down the poverty line because the 
prices are going up and up. Prices going up 
means more and more people are being 
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pressed down the poverty line.    And perhaps   
that Is why the Prime Minister, a few days 
back, said: Yes,    we gave the slogan  of 
Garibi Hatao,  but people are expecting  so  
much  out  of us.   Pray,  I would like to ask 
her, what are the people expecting ?      Have  
not  the  people  the right to expect two square 
meals a day ? What more are they expecting ?   
Today in the papers you must have read that 
the Assam   Government   ultimately   had   to 
admit that there had been starvation deaths. 
Hundreds  of people in  that   State  had died 
of starvation.     They had to admit it.   After 
some time the Chief Minister of West Bengal 
will have to admit that there have been 
starvation deaths.   In Madhya Pradesh in the  
eastern  Madhya Pradesh area,  people have  
been in exodus because they have nothing to 
eat there.   In Bombay people are on the 
footpath, in Poona people are on the footpath 
from the Marathwada side because they have 
nothing to eat. Now, these are the forces from 
which this movement is springing up.   It is 
not Jayaprakash Narayan.   It is not his 
designs.   It is not his machinations.   It is not 
his ambition. It is these basic forces which are 
trying to assert themselves.   What do you 
want in  this  country ?   Do   you   expect  
that the entire   superstructure   of our society 
and the walls  of     that    superstructure 
should have till eternity the murals of misery 
and the panels of poverty ?   I want people to 
speak    out even if they curse me.   I want 
these frozen people to have legs, so that they 
can walk.   I want them to develop hands, so 
that they can also destroy if they like, but let 
them be men and women. Let them not be 
dumb-driven cattle so that if they get some 
little food they survive and if they do not get it 
they die. When you accuse Jayaprakash jl,  all 
that it amounts to is those people who die of 
hunger have no right to say :    We are dying 
of hunger and we will not die.   This is what 
you want to say in effect and this is exactly 
what Jayaprakashji wants   to   oppose.   Why  
is he against  Mr. Ghafoor ?      It is not a 
personal issue at all.   Now.my hon. friend has 
pointed out    what J.P. has said that Mr. 
Ghafoor is an honourable man, but what does 
it mean ?     What do you expect from 
Jayaprakashji ?      Jayaprakashji     is a man 
who will not condemn any one like that.     He   
will not say that you are a 

corrupt man. He will not say that you 
are a Badmash. He will only say that 
your Government is not delivering tho 
goods. This is the basic question in Bihar 
It is going to be the basic question unj binr. 
and everywhere else. One point you 
have not mentioned. How many times 
has Mr. Bhupesh Gupta accused 
the Government of not delivering 
the goods ? And there I suppose 
the        Communist Party       cannot 
take any objection to J. P. 

DR. Z. A. AHMAD : He is referring to  
the  forces  behind  him. 

SHRI N. G. GORAY : I am coming to 
that.      Now,  what did he do ?   He is 
approaching the people.     He is not app-
roaching any parties.   Let us be very frank. 
He never came to the Socialist Party.   He 
never went  to the Jana Sangh.   He did not go 
to   any party. It is  we who went to him 
because the people are with him. We found 
that we   could not make the people rise.    We 
could not make the people rise which was our 
dream and the dream of the communist party 
also.     We perhaps proved too small and 
perhaps we could not move with confidence 
among the people, but here was a man who 
has never dabbled in politics in the last twenty 
years.   May be he could not carry conviction 
to you, but to the people he has carried 
conviction that he was above suspicion and 
above ambition.   That is why people   flock 
to him. Everybody is saying he has failed 
everywhere, the students are not listening to 
him, the workers are not with him and the  
peasants  are not    with  him.   Then, why is it 
that in Bihar there is no room for Satyagrahis 
in the Jails ?   Why is it that In   Bihar even 
middle schools have been taken over and 
turned into jails ?   Why is  it  on the 4th  
November Satyagrahis were  taken  from  one 
jail to  another ? The jailers said they had no 
room and, therefore, they had to put them in a 
botanical garden and they fenced it around ? 
Therefore what I am saying is that you  must 
try to rise above your own narrow con-
siderations and try to find out what is the 
miracle that J. P. has brought about. In fact it 
is  no miracle.   The simple  thing is that the 
people wanted a leader whom they conld 
trust, and they thought   that 
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Jayaprakash Narayan was the man who 
could fulfil the need. Just now my friend in 
a very eloquent speech said that these are 
issues which we should solve together. What 
does it mean ? That means that that so far as 
those issues are concerned, you become 
partyless. That is exactly what Jayaprakash 
Narayan is saying, that this country is 
confronted with certain crises which cannot 
be solved by any party, even by the 
Congress Party—and this need not be told to 
them by Jayaprakash Narayan. They 
themselves admit that they have not been 
able to solve them. Then Jayaprakash 
Narayan says, all right, if you cannot solve 
them alone, you solve them coming together 
; let us come together and solve them, 
unnecessarily saying—I was surprised to 
hear that—Jayaprakash Narayan is talking 
of a partyless democracy." ? Did not Marx 
talk about a partyless government or a 
society without a government ? Does it 
mean that Marx here and now wanted a 
society without a government ? Why are 
these learned Marxists trying to confuse the 
issues ? Jayaprakash Narayan has again and 
again said, "I am not asking for a partyless 
government here and now." He has again 
and again said, "I know that there will be 
parties." but he wants to create a sort of a 
watch-dog public opinion in every village. If 
he succeeds in that, then all this 
waywardness of the MLAs and the MPs and 
the panchayat chiefs and all these self 
seeking people will be stopped. You have 
no machinery to do it. You know how the 
MLAs and MPs and other people behave. 
What is the sanction that could stop them 
from doing all these things, prevent them 
from indulging in these things ? Jayaprakash 
Narayan says that the only sanction is to 
awaken the electorate, and that is what he is 
trying to build up. Therefore, I fail to under-
stand why it is that people again and again 
are saying that no, there are no bridges 
between Jayaprakash Narayan and our-
selves. Innumerable bridges are there, 
innumerable links are there. 

The last point that I would like to urge upon 
is , can this country afford at this juncture to 
enter into a sort of fratricidal war 7 I ask you 
this question in all seriousness.     What is 
our state of affairs ?   The 

agricultural growth has come almost to nil. 
Sir, a country like Israel has maintained 7 -5 
per cent of agricultural growth every year 
during the last five years. And what is our 
state of affairs ? What is happening on the 
industrial front ? What is happening to our 
Plans ? No Plans. My friend, Shri Dhar, has 
no work at all. He comes to the House and 
he goes back. There is no Plan. What can 
the Planning Minister do ? It seems that 
nobody in this House is concern*.! about it. 
I feel very much concerned. What will this 
country   come to ? 

So, I am again saying, though I have very 
little hope, that it seems that a decision has 
been taken to crush out Jayaprakash 
Narayan and his movement. Well, if that is 
so, he will be crushed. I do not know. May 
be he will not be crushed. May be he 
himself may be crushed but the movement 
will grow. It is quite possible. I warn you. 
Don't try to underestimate what he is doing. 
It has already reached Punjab. And I tell 
you, there are ominous signs. When he went 
to Ludhiana, in the massive rally of five 
lakhs or more.... 

SHRI J. S. ANAND (Punjab): Not five 
lakhs, fifty thousand. 

SHRI N. G. GORAY : All right , fifty 
thousand. I accept that figure. All right. 
Let us accept this figure. Yours in Bihar 
yesterday was five lakhs and that was fifty 
thousand. Therefore, what I am saying 
is that there is the most sinister sign or 
something that could serve as a warning 
that there are hundreds and thousands 
of ex-servicemen joining the movement __  

SHRI J. S. ANAND : Only 155 ex-
servicemen. 

SHRI N. G. GORAY : All right. If there 
are 155 ex-servicemen, I am telling you this 
is a sufficient warning to a Government 
which wants to keep democracy in this 
country alive. 

Only one last word. I am again appealing 
to the Congress not to go by the advice that 
has been tendered by my friend, Mr. Z. A. 
Ahmad. He wants a showdown. He wants a 
comfrontation. He wants  complete   
elimination of whatever 
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Mr. Jayaprakash Narayan and his followers 
are asking for. It is for you to judge whether 
Mr. Jayaprakash Narayan is a true and 
genuine friend of democracy in this country 
or whether it is Dr. Z. A. Ahmad and Mr. 
Bhupesh Gupta. In the entire world 
wherever the Communist Party is in power 
there is nodemocracy and where they are in a 
minority there is democracy. Therefore, they 
are not the defenders of democracy. Their 
game is very clear. It is for the Government 
to decide. 

SHRI BHUPESH GUPTA : One thing. 
May I know why Mr. Jayaprakash Narayan 
does not say anything against monopolies by 
name or even mentions the word mono-
polists, hoarders and profiteers ? Why he is 
not doing that ? How is it they are support-
ing them through their journals ? How do 
you explain that ? Fight by all means the 
Government when it goes undemocratic, 
when it is responsible for soaring price or 
when it stands for the exploiting classes. But 
Mr. Jayaprakash Narayan up to now—I Save 
been very careful in reading his speeches —
has not uttered even a word. 
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He is a big man. We cannot go near him. He 
is a towering personality. But the question is 
that Bihar does not want a towering 
personality with idealism which cannot be 
implemented today. It wants food. It wants 
irrigation. It wants industry. 

RE. STATEMENT ON THE RESULTSOF 
C.B.I. INQUIRY INTO THELICENCE 

ISSUE 
SHRI BHUPESH GUPTA (West 

Bengal): 1 understand that the House is 
adjourning for two days. I understand that a 
statement is being made in the Lot Sabha on 
the licence matter in pursuance of the 
promise to this House and to the other 
House. If the statement is being made in the 
other House in regard to a matter which is 
common, I think the same statement should 
be made in this House also. 

SHRI SUBRAMANIAN SWAMY 
(Uttar Pradesh) : I fully support it. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : This debate itself will take some 
time. 

SHRI BHUPESH GUPTA : The point is 
that he announced there that a statement 
would be made at 5 -30 P.M. The Govern-
ment should tell us also so that those who 


